CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BE NOH,I JABALPUR
Original Application No. 831 of 2004

Jabalpuxr, this the gth day of October, 2004

Hon'ble i M.P. Singh, vice Chairman
Hon'ble SPri Maden MoHan, Judicial Member

Narayan Das Samre, S/o, late Gopal

Das Samre, Retd, Assistant Station

Master, R/o. Vishwanath Colony, Guna

Naka, Biora, Rajgar, ees Applicant

(By Advocate - shri S,K. Kori)

Vers us

1, Union of India, th rough the
Secretary, Ministry of Railway,
New Delhi,

2. Senior Divisional Railway Manager

Office, Bhopal (MP),

3. Senior Divisional Personnel Officer,
Westemn Central Rallway,: Bhopal (MP),

4, Divisional Railway Manager, _ ‘
Central Railway, Blopal MP), ... Respondents

O RDE R (Oral)

By MJ.Pe Singh, vice Graiman ...

The applicant by filing this OA has soudht the
relief to pay the arrears of the time scale of pay of

RS, 6725/- from 206019990

2. The brief facts of the case are that the appliéant
was working with the respondents railways as Assistant
station Master, He was impdsed e pena;ty of reduction of
pay from the stage of RS, 6725/- to the stage of RS, 5500/=

_ in the pay scale of Rs, 5500-9000/- for a period of two yea-
s (N.C.), The applicant has filed an appeal to the appell-
ate authority, whereby the order of the disci.plinaxy«
authority was set asige, According to the applicant he is
entitled to t e conseguential benefits, The same were not
paid to him, In this connection he. has submitted a

resentation dated 30.7.2003 (Annexure A-4) which is



Still pending with the respondents, Hence, this 0a,

3, Hearg the 1eamed counsel for the applicant, He
states :tha‘t he will be satisfied if the respondents ére

di rected to decide the aforesaid representation dated
30.7.2003 (Annexure A-4) in a time frame marmer, In the
circumstances, we dlrect the respondents to consider and
decige the representation' of the applicant dated 30 e703
(Annéxure A=-4) by passing a Speaking,f cbtailed and reasoned
order within a period of three months from the date of
mecipt of & ooy of Sk gren: T gpafgamg e e

girected to send a copy of this order Ao the respondents

imme diatelYo

-

4 Accordingly, the Original Application Stands

aisposed ofy at the agmission stage itself,

‘(Magan ohan) (M oPe Slnd'l)
Judgicial Member vice Chaiman
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